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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI. 

 

ORIGINAL APPLICATION No.271 of 2022 

 

K SRINIVASULU & ORS                                                     ...Applicants  

 

Versus 

 

STATE OF ANDHRA PRADESH 

and   others                                                                           …Respondent 

 

 

 

 

 

COUNTER AFFIDAVIT FILED BY THE 4TH    RESPONDENT PROJECT 

PROPONENT M/S. SRI SAI KRUPA MINE, Sy. No. 100 Part o 

 

 

Date-03-10-2022 

 

 

 

 

 

 

 

 

 

 

 

 

                                       M/S A.L GANDHIMATHI-676/1989 

                                                       L.PALANIMUTHU-1366/99 

                                                     B.PRASHANTH NADARAJ-2453/18 

            COUNSEL FOR 4TH  RESPONDENT 

        CELL-9841277216 
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